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18.98

0.00

18.98
0.00
0.00

18.98
18.98

8.64%
1.64

12 annua
  

 
275.98

0.00

275.98
0.00
0.00

275.98
275.98

8.9660%
24.74

77.00
0.00

77.00
0.00
0.00

77.00
77.00

8.90%
6.85

al installments
  

18.98
0.00

18.98
0.00
0.00

18.98
18.98

8.64%
1.64

al installments
  

 
275.98

0.00

275.98
0.00
0.00

275.98
275.98

8.9660%
24.74

77.00 
0.00 

77.00 
0.00 
0.00 

77.00 
77.00 

8.90% 
6.85 

s from 25.02.
  

  
18.98 

0.00 

18.98 
0.00 
0.00 

18.98 
18.98 

8.64% 
1.64 

s from 08.07.
  

  
275.98 

0.00 

275.98 
0.00 
8.17 

267.81 
271.90 

8.9622% 
24.37 
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77.00
0.00

77.00
0.00
6.42

70.58
73.79

8.90%
6.57

2014 
  

 
18.98

0.00

18.98
0.00
0.00

18.98
18.98

8.64%
1.64

2014 
  

 
275.98

8.17

267.81
0.00

21.42
246.40
257.11

8.9569%
23.03
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tition No. 342/20

LCULATION 

ails of Loan 
d XXVIII 
s loan openin

ulative Repay
CO/previous y
Loan-Opening
tions during th
ayment during
Loan-Closing 
age Loan 
of Interest 

est 
Schedule 

d XXIX 
s loan openin

ulative Repay
CO/previous y

Loan-Opening
tions during th

ayment during
Loan-Closing 
age Loan 
of Interest 

est 
Schedule 

d XXX 
s loan openin

ulative Repay
CO/previous y
Loan-Opening
tions during th
ayment during
Loan-Closing 
age Loan 
of Interest 

est 
Schedule 

10 

OF WEIGHTE

ng 

yment upto 
ear 
g 
he year 
g the year 

ng 

yment upto 
ear 

g 
he year 

g the year 

ng 

yment upto 
ear 
g 
he year 
g the year 

ED AVERAG
Asset

2010-20
  

423.

0.

423.
0.
0.

423.
423.
9.33
39.

12
  
  

786.

0.

786.
0.

0.
786.
786.
9.20
72.

12
  
  

2150.

0.

2150.
0.
0.

2150.
2150.

8.80
189.

1

GE RATE OF 
t-III 

11 2011-20
  

.00 423

.00 0

.00 423

.00 0

.00 0

.00 423

.00 423
3% 9.3
.47 39
2 annual insta

  
  

.00 786

.00 0

.00 786

.00 0

.00 0

.00 786

.00 786
0% 9.2
.31 72
2 annual insta

  
  

.00 2150

.00 0

.00 2150

.00 0

.00 0

.00 2150

.00 2150
0% 8.8
.20 189
2 annual inst

INTEREST O

012 2012-2
  

3.00 42

0.00

3.00 42
0.00
0.00 3
3.00 38
3.00 40
33% 9.
9.47 3
allments from

 
  

6.00 78

0.00

6.00 78
0.00

0.00 6
6.00 72
6.00 75
20% 9.
2.31 6
allments from

 
  

0.00 215

0.00

0.00 215
0.00
0.00
0.00 215
0.00 215
80% 8.
9.20 18
tallments from

Ann

ON LOAN FO

(` in
2013 2013

  
23.00 4

0.00

23.00 3
0.00

35.25
87.75 3
05.38 3
.33% 9
37.82

m 15.12.2012 

  
86.00 7

0.00

86.00 7
0.00

65.50
20.50 6
53.25 6
.20% 9
69.30

m 12.03.2013 

  
50.00 21

0.00

50.00 21
0.00
0.00 1

50.00 19
50.00 20
.80% 8
89.20 1
m 29.9.2013 

Page 38

nexure-III

OR    

n lakh) 
-2014 

423.00 

35.25 

387.75 
0.00 

35.25 
352.50 
370.13 
9.33% 
34.53 

  

786.00 

65.50 

720.50 
0.00 

65.50 
655.00 
687.75 
9.20% 
63.27 

  

150.00 

0.00 

150.00 
0.00 

179.17 
970.83 
060.42 
8.80% 
181.32 
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  Addit
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Cum
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  Rate 
  Inter
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s loan openin
ulative Repay
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Loan-Opening
tions during th
ayment during
Loan-Closing 
age Loan 
of Interest 

est 
Schedule 

l Loan 
s loan openin
ulative Repay

CO/previous y
Loan-Opening
tions during th
ayment during
Loan-Closing 
age Loan 
of Interest 

rest 

10 

ng 
yment upto 
ear 
g 
he year 
g the year 

ng 
yment upto 
ear 
g 
he year 
g the year 

 

  
2309.

0.

2309.
0.
0.

2309.
2309.

8.90
205.

1
  

5668.
0.

5668.
0.
0.

5668.
5668.

8.9358
506.

  
.35 2309
.00 0

.35 2309

.00 0

.00 0

.35 2309

.35 2309
0% 8.9
.53 205
2 annual inst

  
 

.35 5668

.00 0

.35 5668

.00 0

.00 0

.35 5668

.35 5668
8% 8.935
.51 506

  
9.35 230
0.00

9.35 230
0.00
0.00
9.35 230
9.35 230
90% 8.
5.53 20
tallments from

 
 

8.35 566
0.00

8.35 566
0.00
0.00 10
8.35 556
8.35 561
58% 8.93
6.51 50

  
09.35 23
0.00

09.35 23
0.00
0.00 1

09.35 21
09.35 22
.90% 8
05.53 1
m 25.2.2014 

 
68.35 56
0.00 1

68.35 55
0.00

00.75 4
67.60 50
17.98 53
330% 8.9
01.85 4
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309.35 
0.00 

309.35 
0.00 

192.45 
116.90 
213.13 
8.90% 
196.97 

  
  

668.35 
100.75 

567.60 
0.00 

472.36 
095.24 
331.42 
9299% 
476.09 
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10 

ATION OF W

s of Loan 
XXVIII 
loan opening 
ative Repaym

O/previous yea
an-Opening 

ons during the
ment during t
an-Closing 

ge Loan 
f Interest 

st 
chedule 

XXIX 
loan opening 

ative Repaym
O/previous yea

an-Opening 
ons during the

ment during t
an-Closing 

ge Loan 
f Interest 

st 
chedule 

XXX 
loan opening 
ative Repaym

O/previous yea

an-Opening 
ons during the
ment during t
an-Closing 

ge Loan 
f Interest 

st 
chedule 

WEIGHTED AV
FOR

ment upto 
ar 

e year 
the year 

ment upto 
ar 

e year 

the year 

ment upto 
ar 

e year 
the year 

VERAGE RA
R Asset-IV 

ATE OF INTER

2010

12 annual ins
15.12

12 annual ins
12.3

12 annual ins

Ann

REST ON LO

(` in l
0-2011 

  
6

6

6
6

9.

stallments fro
2.2012 
  
  

67

67

67
67
9.
6

stallments fro
3.2013 

  
  

20

20

20
20
8.
1

stallments fro
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OAN 

akh) 

68.80 
0.00 

68.80 
0.00 
0.00 

68.80 
68.80 
33% 
6.42 
m 

73.00 

0.00 

73.00 
0.00 

0.00 
73.00 
73.00 
20% 

61.92 
m 

00.00 
0.00 

00.00 
0.00 
0.00 

00.00 
00.00 
80% 
7.60 
m 
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  Net Lo
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Cumula
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  Net Lo
  Additio
  Repay
  Net Lo
  Averag
  Rate o
  Interes

10 

XXXI 
loan opening 
ative Repaym

O/previous yea
an-Opening 

ons during the
ment during t
an-Closing 

ge Loan 
f Interest 

st 
chedule 

XXXIII 
loan opening 
ative Repaym

O/previous yea
an-Opening 

ons during the
ment during t
an-Closing 

ge Loan 
f Interest 

st 
chedule 

Loan 
loan opening 
ative Repaym

O/previous yea
an-Opening 

ons during the
ment during t
an-Closing 

ge Loan 
f Interest 
st 

ment upto 
ar 

e year 
the year 

ment upto 
ar 

e year 
the year 

ment upto 
ar 

e year 
the year 

 

29.09

12 annual ins
25.2

12 annual ins
8.7.

9.2013 
  

5

5

5
5

8.

stallments fro
2.2014 

  
  

60

60

60
60
8.
5

stallments fro
.2014 

159

159

159
159

8.93
14
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50.00 
0.00 

50.00 
0.00 
0.00 

50.00 
50.00 
90% 
4.45 
m 

05.20 
0.00 

05.20 
0.00 
0.00 

05.20 
05.20 
64% 

52.29 
m 

  
97.00 
0.00 

97.00 
0.00 
0.00 

97.00 
97.00 
339% 
42.67 
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3 
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tition No. 342/20

CALCULAT

Details of L
Bond XXVI
Gross loan 
Cumulative 
DOCO/prev
Net Loan-O
Additions du
Repayment
Net Loan-C
Average Lo
Rate of Inte
Interest 
Rep Schedu
  
Bond XXIX
Gross loan 
Cumulative 
DOCO/prev
Net Loan-O
Additions du
Repayment
Net Loan-C
Average Lo
Rate of Inte
Interest 
Rep Schedu
  
Bond XXX 
Gross loan 
Cumulative 
DOCO/prev
Net Loan-O
Additions du
Repayment
Net Loan-C
Average Lo
Rate of Inte
Interest 
Rep Schedu
  
Bond XXXI

10 

ION OF WEIG

Loan 
II 
opening 
Repayment u

vious year 
Opening 
uring the year
t during the ye
losing 
an 

erest 

ule 

X 
opening 
Repayment u

vious year 
Opening 
uring the year
t during the ye
losing 
an 

erest 

ule 

opening 
Repayment u

vious year 
Opening 
uring the year
t during the ye
losing 
an 

erest 

ule 

 

GHTED AVE
As

upto 

r 
ear 

upto 

r 
ear 

upto 

r 
ear 

RAGE RATE
sset-IV&V 

2010-11
  

168.80 
0.00 

168.80 
0.00 
0.00 

168.80 
168.80 
9.33% 
15.75 
12 annu

  
  

773.00 
0.00 

773.00 
0.00 
0.00 

773.00 
773.00 
9.20% 
71.12 
12 annu

  
  

1155.00
0.00 

1155.00
0.00 
0.00 

1155.00
1155.00
8.80% 
101.64 

12 annu
  
  

E OF INTERE

2011-12 
  

168.80 
0.00 

168.80 
0.00 
0.00 

168.80 
168.80 
9.33% 
15.75 

ual installmen
  
  

773.00 
0.00 

773.00 
0.00 
0.00 

773.00 
773.00 
9.20% 
71.12 

ual installmen
  
  

1155.00 
0.00 

1155.00 
0.00 
0.00 

1155.00 
1155.00 
8.80% 
101.64 

ual installmen
  
  

ST ON LOAN

(`
2012-13 

  
168.80 

0.00 

168.80 
0.00 

14.07 
154.73 
161.77 
9.33% 
15.09 

nts from 15.12
  
  

773.00 
0.00 

773.00 
0.00 

64.42 
708.58 
740.79 
9.20% 
68.15 

nts from 12.03
  
  

1155.00 
0.00 

1155.00 
0.00 
0.00 

1155.00 
1155.00 
8.80% 
101.64 

nts from 29.09
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Annexu

N FOR 

` in lakh)
2013-14 

  
168.80 
14.07 

154.73 
0.00 

14.07 
140.67 
147.70 
9.33% 
13.78 

2.2012 
  
  

773.00 
64.42 

708.58 
0.00 

64.42 
644.17 
676.38 
9.20% 
62.23 

3.2013 
  
  

1155.00 
0.00 

1155.00 
0.00 

96.25 
1058.75 
1106.88 
8.80% 
97.41 

9.2013 
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Gross loan 

Cumulative 
DOCO/prev
Net Loan-O
Additions du
Repayment
Net Loan-C
Average Lo
Rate of Inte
Interest 
Rep Schedu
  
Bond XXXI
Gross loan 
Cumulative 
DOCO/prev

Net Loan-O
Additions du
Repayment
Net Loan-C
Average Lo
Rate of Inte
Interest 
Rep Schedu
  
Total Loan 
Gross loan 
Cumulative 
DOCO/prev
Net Loan-O
Additions du
Repayment
Net Loan-C
Average Lo
Rate of Inte
Interest 

10 

opening 

Repayment u
vious year 

Opening 
uring the year
t during the ye
losing 
an 

erest 

ule 

II 
opening 
Repayment u

vious year 

Opening 
uring the year
t during the ye
losing 
an 

erest 

ule 

opening 
Repayment u

vious year 
Opening 
uring the year
t during the ye
losing 
an 

erest 

upto 

r 
ear 

upto 

r 
ear 

upto 

r 
ear 

361.00 

0.00 

361.00 
0.00 
0.00 

361.00 
361.00 
8.90% 
32.13 
12 annu

  
  

1211.43
0.00 

1211.43
0.00 
0.00 

1211.43
1211.43
8.64% 
104.67 

12 annu
  
  

3669.23
0.00 

3669.23
0.00 
0.00 

3669.23
3669.23
8.8657%
325.30 

361.00 

0.00 

361.00 
0.00 
0.00 

361.00 
361.00 
8.90% 
32.13 

ual installmen
  
  

1211.43 
0.00 

1211.43 
0.00 
0.00 

1211.43 
1211.43 
8.64% 
104.67 

ual installmen
  
  

3669.23 
0.00 

3669.23 
0.00 
0.00 

3669.23 
3669.23 
8.8657% 
325.30 

361.00 

0.00 

361.00 
0.00 
0.00 

361.00 
361.00 
8.90% 
32.13 

nts from 25.02
  
  

1211.43 
0.00 

1211.43 
0.00 
0.00 

1211.43 
1211.43 
8.64% 
104.67 

nts from 08.07
  
  

3669.23 
0.00 

3669.23 
0.00 

78.48 
3590.75 
3629.99 
8.8618% 
321.68 
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361.00 

0.00 

361.00 
0.00 

30.08 
330.92 
345.96 
8.90% 
30.79 

2.2014 
  
  

1211.43 
0.00 

1211.43 
0.00 
0.00 

1211.43 
1211.43 
8.64% 
104.67 

7.2014 
  
  

3669.23 
78.48 

3590.75 
0.00 

204.82 
3385.93 
3488.34 
8.8544% 
308.87 
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